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Reasons for not converting a small forest land to Panchayat land

800. SHRI NANDI YELLATAH: Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) the seasons for not converting a small stretch of forest land into
Panchayat land located close to Narapally Village Panchayat office under Ranga
Reddy district considering the fact that vast area of forest land is already existing;

and

(b) whether it is not a fact that deforestation of this small piece of forest
land would be materialized for the benefit of its Gram Panchayat Office and its

population?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIMATI JAYANTHI NATARAJAN): (a) It has been informed by the
Principal Chief Conservator of Forests (HoFF), Government of Andhra Pradesh that
the present Panchayat office of Narapally located close to Narapally village of Ranga
Reddy District is falling out side of the existing Narepally-I Reserve Forest block
having an extent of area 186.57 hectares which is already notified under section 15
of the Andhra Pradesh Forest Act, 1967 and published in Andhra Pradesh Gazette
No. 20, dated 17th May, 2012.

(b) In view of reply to part (a) above, reply to part (b) does not arise.
Thick fog due to fire-crackers after Diwali

801. SHRI JAT PRAKASH NARAYAN SINGH:
SHRI SALITM ANSART:
Will the Minister of ENVIRONMENT AND FORESTS be pleased to state:

(a) whether it is fact that every vear after Diwali, the National Capital of
Delhi is covered by spell of thick fog due to fire-crackers increasing significantly

the air pollution level, if so, complete details in this regard,

(b) whether fluctuating and polluted whether condition after Diwali cause
severe health hazards that harm throat track and cause breathing problems, etc.;

and

(c) if so, the steps Government proposes to take to ban the bursting of

crackers in Delhi?



